
proposal to sat up industries in Rajasthan 
in collaboration withCanada;

(b) whether the Indo-Canadian teams 
have jointly visited the State and selected 
some sites for the purpose;

THUNGON): (a) Proposal, to transfer the 
refractory and ceramic units of Bum Stan-
dard Company Limited (BSCL) to Depart-
ment of Steel, as per the recommendation of 
the Fazat Committee has not been agreed to 
by that Department.

(c) if so, the details thereof; and

(d) the steps taken in this regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P. J. 
KURIEN): (a) Approvals for foreign collabo-
ration generally do not indicate location of 
theprojectstobeset up under the collabora-
tion and accordingly details of foreign col-
laboration approvals specific to a location 
are not centrally maintained.

(b) The Fazal Committeerecommended 
that the refractory units of Burn Standard 
Company Limited could be separated from 
the engineering units and may either be*, 
formed into a subsidiary company under 
Bum Standard Company Limited or merged 
with Bharat Refractories Limited (BRL), a 
public sector enterprise under the Depart-
ment of Steel (DOS).

Proflt/Loea by Burn Standard Company 
Limited

(b) No such visit of Indo-Canadian teams 
has been sponsored by the Ministry to Ra-
jasthan.

(c) and (d). Does not arise.

Transfer of Regractory and Cramlc 
units of Bum Standard Co. Ltd. t

3689. SHRI HARADHAN ROY. Will 
the PRIME MINISTER be pleased to state:

(a) the steps taken by the Government 
to transfer the refractory and ceramic units of 
Burn Standard Co. Ltd. to the Steel Ministry 
as per the recommendations of the Fazal 
Committed; and

(b) the details of the recommendations 
of the Fazal Committed?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI P. K.

3690. SHRI HARADHAN ROY: Will the 
PRIME MINISTER be pleased to state:

(a) the amount of profit earned or loss 
incurred by M/s. Burn Standard Company 
Limited during each of the last, three years 
with break-up of engineering, refractory and 
ceramic division;

(b) the reasons for losses in the refrac-
tory and engineering divisions; and

(c) the total amount spend by M/S Burn 
Standard Company Limited in litigation and/ 
or for legal expenses during each of the last 
years?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI P. K. 
THUNGON): (a) Details of profit/loss incurred 
by Engineering and Refractory Units of Burn 
Standard Company Limited for the last three 
years are as under:




